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inthe RHP:

FOR SPECIALITY MEDICINES LIMITED
On Behalf of the Board of Directors

Parth Goyani

Place: Ahmedabad, Gujaral. Chairman & Managing Director
Date: March 16, 2028. DIN. 07885789

SPECIALITY MEDICINES LIMITED is proposing, subject to applicable statutery and regulatory reguirements, receipt of requisite approvals, market conditions
and other 1o undertake of its Equity Shares and has filed the RHP with Registrar of Companies on March 16, 2026. The
RHP shall be available on the website of the BRLM to the Issue al com and websites of BSE i.e. india.com. Investors should note
that imvestment in equity shares involves a high degres of risk and for details relating o the same, see section fitled "Risk Faclors” beginning on page 24 of the
RHE g any
The Equity Shares \Ssu‘ed inthe lssue have not been and will ot be registered under the US. Securities Act of 1933, as amended (the “Securities Act”) or any
soid within the Unted pursu from, orin
appiicable U S, state securities laws. There will be no public affering in the

and unie: . ma
a ibject to, the ecuri

Pleasa note that the securifiss so transfersed shall be mandatorily credited fo the

transleree only in demat mode and shall b+ undes lock-in for & period of one year from

1he date of registration of ranster. During the said [ock-n penad, such securities shall
o be transterred/ in-marked pledged.

For Artemis Medicare Services Limiled

S|

Date: March 16, 2026 Poonam Makkar

Place: Gurugram Company Secretary & Compliance Officer

epaper.linancialexpless.mnb. .

YV‘ Post Offer Ad ement under Regulation 18(12) in terms of SEBI (Substantial quisition of Shares and Take
i - N 4 qulaunm 2011, to the public shareholders of
< Nippon ircfi5 Mutual Fund " HASHANK TRADERS LIMITED
— 47 MUTUAL
Wealth sets you free FUNDS
= Registered Offica: 7
H H . * Tel. No.
Nippon Life India Asset Management Limited i
(CIN - L65910MH1995PLC220793) OPEN OFFER FOR ACQUISITION OF 15,486,900 (FIFTEEN LAKH FORTY-SIX THOUSAND NINE HUNDRED) EQUITY SHARES FULLY PAID-UP EQUITY SHARES
i ice: i OF FACE VALUE OF ¥ 10 EACH, REPRESENTING 50.00% OF THE VOTING SHARE CAPITAL OF SHASHANK TRADERS LIMITED, AT AN OFFER PRICE OF
RQQISthQﬂ Office: 30th Fl90r' One Lodha Place, Senapatl Bapat Marg, ¥ 30.00/- (“OFFER PRICE") PER EQUITY SHARE, PAYABLE IN CASH, IN ACCORDANCE WITH THE PROVISIONS OF REGULATIONS 3{1) AND 4 OF THE
Lower Parel, Mumbai - 400013. Tel No. +91 022 6808 7000 d Dat SECURITIES AND EXCHANGE BOARD OF INDIA (SUBSTANTIAL ACQUISITION OF SHARES AND TAKEOVERS) REGULATIONS, 2011 AND
Fax No. +91 022 6808 7097 « mf.nipponindiaim.com Recor ate AMENDMENIS THEREYD 1" SEBI [SAST) REGULATIONS™) FROM rnE rusuc SHAREHOLDERS BY AVE ENDEAVORS PRIVATE LIMITED
March 20, 2026# 1), P D (HEREAFTER REFERRED TO AS "AGQUIRER 2°), MR, ADITYA VIKRAM BIRLA
NOTICE NO. 101 :NEEEAFTEI Ress_aﬁen T0AS Acqu:naﬁ 3"} {HEREAFTER cuu.scnvzu REFERRED TO AS ACQUIRERS).
Notice is hereby given that the Trustee of Nippon India Mutual Fund (“NIMF") has approved the followi s with m,,muh"“m?;m.ﬁnma: ) pp e e et SER) AR o 'Ionh.m[“::ﬂMErPule
Distribution under Income Distribution cum capital withdrawal (IDCW) option of undernoted schemes of Announicament?)
NIMF, with March 20, 2026 as the record date: ?Ffu'-’uﬂﬂ-ﬂ.mm ) (b) Detailed Iubl\‘:;&:lrmom dated Friday, N:'r;m;w 14, 2025 \nwc‘::::lﬂrmilzl;cmls Offer, published on n:n’ﬂr::m:' J
£ on Friday, November 14, 2025, In Financial Express (English daily) (English National Daily Edition), Jansatta {Hindi dally) (Hindi National Daily) and Pratahkal
A_'“"_““t_" NAV as on (Marathi danly) (Mumbai Edition) {'Newspapers’) (‘Detailed Public Statement’), (¢} Draft Lotter of Offar dated Friday, November 21, 2025 filod and submitted
Name of the Scheme(s) Distribution | March 13,2026 with SEBI pursusnt to the provisions of Regulation 16(1) of the SEBI (SAST) Regulations (‘Draft Letter of Offer'), (dl Letter of Offer with along with Farm of|
(% per unit)* (% per unit) ‘holding Equity Shares in physical form} and Form SH-4 Securities Transfer Form dated Monday, Fobruary 02, 2026
(Letter of u«u- ). {e) Recommendations of the Independent Directors of the Target Gompany which were approved on Wednesday, February 04, 2026 and
n i _Di N ublished in the Newspapers on Thursday, February 05, 2026 {'Recommendations of the Independent Diractors of the Targst Company’), (/) Pra-Offer cum
Nippon India Corporate Bond Fund - Direct Plan - Quarterly IDCW Plan | 0.1219 12.2244 Corrigandu o Detalled Publi Statamont and Gortlgandun to Lottr of Offr Advartisemnt daied Thursday. Fobruary 05, 2020, which was publihod In
; N _ the Newspapers on Friday, February 6, 2026 (‘Pre-Offer cum Corrigendum to Detalled Public Statement and Corrigendum to Letter of Offer
Nlppon Indla corporate Bond Fund Quarterly IDCW Plan 0.1090 12.0575 (the P‘utﬂ?‘” . o Detail ’: Public Statement, Draft. I.Ettve of Offer, Letter of Offer, Recummund:h oulg(kw Independent %mimwri, Pre-Offer cum’
Nippon India Medium to Long Duration Fund - Direct Plan - Quarterly 0.1441 14.0229 :;:::;-:;rgﬂ:ﬁm Pibie Di'i"...';:'n?l;;i;’;’::t::‘;.":;:;::'.:.'.’;‘..Z’.’::;::"::;‘.‘;;"“ and this Past-Offer Public Announcemant are hereinafter|
IDCW Plan ) ) Thie capitalized terme usad but not defined in this Post-Offer Public ANNOURCEMBNt shai Rave the meaning Sssigned to such 1ems in the Offer Documents.
Nippon India Medium to Long Duration Fund - Quarterly IDCW Plan 0.1110 13.2757 ; :‘"“"::“"‘E’D" COmRNY i’v“;iﬁﬁ'ﬁ&?ﬁfﬁﬂéfﬁ.m — e
iame of Acquirers [Acquirer 17
Nippon India Medium to Long Duration Fund - Half-Yearly IDCW Plan 0.2281 12.7253 PRILIKA ENTERPRISES PRIVATE LIMITED (“Aequirer 2")
— ~ ~ = - MR ADITYA VIKRAM BIRLA {“Acquirer 37)
Nippon India Medium to Long Duration Fund - Direct Plan - Half Yearly 03012 13.7389 3| Name of Manager o the Offer NARNGLIA FINANGIAL SERVICES LIMITED
IDCW Plan - . 4| Nam of tha Registrar ta tho Offer MAS Sarvioes Limited
5. | Offer Details
Nippon India Medium to Long Duration Fund - Annual IDCW Plan 0.4696 13.2601 a] Dala of Gpening of the Offer Monday, Fabruary 03, 2025
- - . 8 - 1) Date of Closure of the Offer Monday, Febnuary 23, 2026
Nippon India Medium to Long Duration Fund - Direct Plan - Annual G | Date of payment of Tuesday, March 10, 2026
IDCW Plan 0.6378 14.6522 7. | Detaits of Acquistion
Actuals
Nippon India Short Duration Fund - Direct Plan - Quarterly IDCW Plan | 0.1821 15.3938 e, |Paniculars ey S et e S O B )
Nippon India Short Duration Fund - Quarterly IDCW Plan 0.1592 15.0187 7 | Qffer Prica T30.00- wv:u?uvpaid op prlih T3ROS Ty U il ot
ach of T 10/- eact
Nippon India Conservative Hybrid Fund” - Quarterly IDCW Plan 0.0378 12.2017 R e T e
Nippon India Conservative Hybrid Fund” - Direct Plan - Quarterl 73 | Aggregaie nimoher of Exjilly Shores apapil 16.46.500 1046061
Do Bl v Quarterly | 60623 | 12.8576 T AT T o
an {Number of Equity Shares mulliphied by Offer Price
" N N er Equity Share)
Nippon India Dynamic Bond Fund - Quarterly IDCW Plan 0.1399 10.4502 TR S e g oy e
Nippon India Dynamic Bond Fund - Direct Plan - Quarterly IDCW Plan 0.1507 10.5577 2 Wowberal Eglly Sharss ] h I N
pp " i1 - Q S * % of fully dduted eqiilty share capital Nal Apglicable ‘ Mot Appacabie
Nippon India Floater Fund - Direct Plan - Quarterly IDCW Plan 0.1224 10.9776 75 | Equity Shares acquired by the Acquirers by way of Shara Purchase Agreement
" " ~ Numbsr of Equlty Shores 524500 T 824500
Nippon India Floater Fund - Quarterly IDCW Plan 0.1162 11.0750 %, o Rl Siukedt sty share.capkal T | T
Nippon India Credit Risk Fund” - Direct Plan - Quarterly IDCW Plan | 0.2531 13.8327 77 |Equity Shares y oF Open Offer by
imber of Equity Shares 15,46.900 [ 10,45,661
Nippon India Credit Risk Fund” - Quarterly IDCW Plan 0.2191 13.2105 o fully d40ted equlty share capital 50.00% | 33.61%
Nippon India Medium Duration Fund - Quarterly IDCW Plan 0.1539 11.0336 e e e e et ot W ‘ -
H i It T A-Di -  Price of the Equily Shares acquined i Nat Applicable | Mot Appiicable
NipponIndiaMediumDuration Fund”-Direct Plan-QuarterlyIDCWPlan | 0.1688 11.1361 A e el i St i N Ai
Nippon India Banking and PSU Fund - Direct Plan - Quarterly IDCW Plan | 0.0993 10.9105 79 [Pe of Acquirers i |
- - - ity Sharss 23,71,500 18.70.561
Nippon India Banking and PSU Fund - Quarterly IDCW Plan 0.0889 10.8403 % of fully Bauted equry share capital 7865% [ 60.46%
Nippon India Nivesh Lakshya Long Duration Fund - Direct Plan -| oo\, 115033 TATAEm:Otes & Fopot Fuble s P:’;";;:""‘""I“ e S -
Quarterly IDCW Plan ) ) D Numuarufsquusnams I 32,68, 200 | 722300 [ 2269200 [ 122325
Nippon India Nivesh Lakshya Long Duration Fund-QuarterlyIDCW Plan | 0.0151 11.5586 2t of fuky gsed enot share capksl 13.25% I £33 I Z339% I D%
B Allhe soully snares tendered In the Opan Offer have besn acquired by the Acaulrers
NipponIndiaNivesh LakshyaLongDuration Fund-HalfYearlyIDCWPlan | 0.0446 12.2263 8 The Acquirers alang with is Directors (where spplicable) acoept full respansiality for he information contained I fhis Post Offer Advertisement and also access
for the obligalions of the Acquirars laid down under the Sacurities and Exchange Board of India (Substantial Acquisition of shares and Takeavars)
Nippon India Nivesh Lakshya Long Duration Fund - Direct Plan - Half Reguiatons, 2011
Yearly IDCW Plan 0.0630 12.2770 ™ Acopyef ‘?‘E;@’,‘ Ofter Advortisomant il b aiadatleon ha wabaies of SEB atwowasbi goule, BSE Limited (BSE) ot wensbasindincom; e Gty Siock
ange a
Nippon India Nivesh Lakshya Long Duration Fund - Annual IDCW Plan | 0.2140 11.9560 The ema s bt ok g s o i HagcatoNsr
= Ptease read this Post Offer Advertisement in conjunction with the aarier Public Announcement f Letier of Offer.
Nippon India Nivesh Lakshya Long Duration Fund - Direct Plan - Annual 0.2506 12.0005
IDCW Plan - 3 Issued by the Manager to the Offer for and on behalf of the Acquirers
NipponIndiaUltraShortDurationFund-DirectPlan-QuarterlyIDCWPlan | 16.4681 | 1029.3503 NarnOha
Nippon India Ultra Short Duration Fund - Quarterly IDCW Plan 14.5170 | 1021.3054 ;‘D‘}“Z*I“;’;Lt""'w’::":i:};;m?gi;‘r;‘;f
Nippon India Liquid Fund - Direct Plan - Quarterly IDCW Plan 151633 | 1017.7612% ol 720000, et B k.
Nippon India Liquid Fund - Quarterly IDCW Plan 14.8292 | 10173822 % g [ Biash dasgnanmoe oo
Nippon India Liquid Fund - Retail Quarterly IDCW Plan 16.0479 | 1228.2574 % SE! Regpupraon s INbI08001 3781
Nippon India Money Market Fund - Quarterly IDCW Plan 14.2613 | 1024.7501
" N - 1= d f d on behalf of AVE Ende: Pri Limited {“Acquirer 1")
Nippon India Money Market Fund - Direct Plan - Quarterly IDCW Plan | 14.6885 | 1025.0574 ——— S
- N - - Sdl-
Nippon India Low Duration Fund - Direct Plan - Quarterly IDCW Plan 14.9097 1031.0996 Mr. Aditya Vikram Birla
Director
Nippon India Low Duration Fund - Retail Quarterly IDCW Plan 12.8782 | 1029.2151
Nippon India Low Duration Fund - Quarterly IDCW Plan 13.3019 1029.5309 Executed for and on behalf of Prillka Enterprises Private Limited (“Acquirer 2°)
Nippon India Overnight Fund - Quarterly IDCW Plan 1.2657 101.4631 % flf’-“imwm -
Nippon India Overnight Fund - Direct Plan - Quarterly IDCW Plan 1.2866 101.4846 5 Ll
*Income distribution will be done, net of tax deducted at source, as applicable. s by Mr. Aditya Vikram Birls (“Acquirer 3')
#or the immediately following Business Day if that day is a non-business day Y
AExisting Number of Segregated Portfolio — 1 Date : Monday, March 16, 2026
$ NAV as on March 15, 2026
3 = =
Face value of all the above mentioned schemes is Rs. 10 per unit except for Nippon India Low Duration Fund, A R | [ r"‘ | ed
Nippon India Liquid Fund, Nippon India Ultra Short Duration Fund & Nippon India Money Market Fund which & F )Tk 8 PUNJAB
is Rs.1000 per unit and Nippon India Overnight Fund which is Rs.100 per unit. sreciAliny A House B Qalty Food Procs
Pursuant to payment of dividend/IDCW, the NAV of the Schemes will fall to the extent ARTEMIS "E.Pfgﬁmﬁﬁms;&ﬁggf“ LIMITED NIT No. PSCSMEL/RC/AP Tablets/2026-27 Dt. 17.03.2026
i i i Registered Office: Plot No_ 14, Sector- 20, Dwarka, Delhi-110075 ) .
of payout, and statutory levy, if any. The IDCW payout will be to the extent of above mentioned W bt e catln s s L . On behalf of State Procurement Agencies, Managing Director,
Distribution amount per unit or to the extent of available distributable surplus, as on the Record Date Tol.: +91-124-4511 111 MARKFED invites e-Tender in the prescribed form available on
mentioned above, whichever is lower. com | Websile: ral ie., https:feproc.punjab.gov.in for the
L N N N . Fi RANSFER AMD I} purchase of Aluminium Phosphide 56% Tablets on Rate Contract
For units in demat form : IDCW will be paid to those Unitholders/Beneficial Owners whose names appear PYEIEAL SESURITIES basis. The last date for submission of online e-Tender is
in the statement of beneficial owners maintained by the Depositories under the IDCW Plan/Option of the 08.04.2026 till 11:00 am, which will be opened on the same day at
Schemes as on record date. Mol s hreby given tha pursuant fo SEGI Ewnular o, HO/38/13/11 (2)2026-MF 0800 pm at Marked House, Plot No.4, Sector 3-8, Chandigarh.
) ) ) PODIYI7S0/2026 cated January 30, 2026, & Specia WIndow 1zs Besn opened 73| | The cost of tender form and eamest money shall be deposited
All unit holders under the IDCW Plan/Option of the above mentioned schemes, whose names appear on the period of one year, ffom February 5 2026 1o February 4, 2027, for tanster and| |69 online mode only. The detailed terms and conditions can
N . N . " N dematerialisation of physical sacurities. b Markfed" bsi Kkfedpuniab.
register of unit holders on the aforesaid record date, will be entitled to receive the IDCW. This faciity is available to the fodgsmen of transfer deeds thal were execuled prior to| | 2150 be seen on Markfed's website www.markfedpunjab.com.
" . ; L Apri 1, 2018 and (2) were nat kudged o Tansfer of (i) were iodged for transfor bit| | Corrigendum/Addendum if any will be posted on e-Procurement
For Nippon Life India Asset Management Limited Jiacted) " anded 1o due o defi he di 4 .
(Asset Management Company for Nippon India Mutual Fund) :‘:‘;Th’:liis? RIS AN R A R M Portal and Markfed's website only.
Mumbai Sdj- Accordingly, eligile securty hoiders holding vaid Tansfer deed wxacuted prior fo, Managing Director,
March 16, 2026 Authorised Signatory Ix\pTx aw, 2013 e encouragedd Dln '\I;:q-; l(!a}r same along with the quu;?i;e d(;l:Tumel;ls Markfed
inciuding erbiicate(s), arny's Registrar and Transfer
i i Agent i.8, Alankit Assignments Limited, Alankit Houss, 4E/2, Jhandewalan Extansion. MPORTANT'
Mutual Fund investments are subject to market risks, read all scheme related documents carefully. Nen Dot D055, Bentacs o D1 425412341 SV, el e ankt com

copy, itis not possible to verify its contents. The Indian
Express (P) Limited cannot be held responsible for such
eontents, nor for any loss or damage incurred as a
result o panies, or
individual g N it or P s.
We therefore recommend that readers make
necessary inquiries before sending any monies or
entering into any agreements with advertisers or
otherwise acting on an advertisement in any manner
whatsoever.
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